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(c) whether Cultural Complex for Union 

Terriotory is pronosed to be constructed where 
all the Academies are suitably accommodated? 

THE MINISTER OF HUMAN 
RESOURCE DEVELOPMENT (DR. MURLI 
MANOHAR JOSHI): (a) The Govt, of N.C.T. 
of Delhi have informed that the office of the 
Punjabi academy is presently situated in 
Community Centre, Sadar Thana Road. 
Although, this is a congested locality but the 
surroundings are not unhygienic. 

(b) and (c) Delhi Govt, have further informed 
that presently there is not plant to accommodate 
all academies at one place. However, they keep 
on acquiring more accommodation for various 
offices required from time to time. Such an 
exercise may be helpful for allotting alternative 
accommodation to any of the academies 
experiencing difficulty. 
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Scheme of Apprenticeship training for 

vocational students 

361.  SHRI RAJNATH SINGH: 
PROF. RAM KAPSE: 

Will the Minister of HUMAN RESOURCE 

DEVELOPMENT be pleased to state: 

(a) whether Government have received a 
proposal from the Government of Maharashtra 
to transfer the scheme of apprenticeship training 
for vocational students at +2 level from Board 
of Apprenticeship Training to State 
Government; 

(b) if so, the present status of the proposal; 

(c) the reasons for pendency of the proposal; 
and 

(d) when a decision on this proposal will be 
taken? 

THE MINISTER OF HUMAN RESOURCE 
DEVELOPMENT (DR. MURLI MANOHAR 
JOSHI): (a) Yes, Sir. 

(b) to (d) In pursuance of the 
recommendation of 27th meeting of Central 
Apprenticeship Council (CAC) held on 
17.12.1996, a working Group has been 
constituted to suggest changes in the 
Apprentices Act, 1961 and rules framed 
thereunder in the light of new economic policy 
in respect of graduate engineer, technician and 
technical (vocational) apprentices. The Working 
Group constituted is looking into the various 
aspects of the scheme in respect of graduate 
engineer, technician and technician (vocational) 
apprentices as per the terms of reference and 
guidelines suggested to the Working Group. 

Misappropriation of World Bank Aid in 

Bihar 

362. SHRIMATI KAMLA SINHA: Will the 
Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

(a) whether Government are aware of the 
recently detected scam of misappropriation of 
the World Bank aid, running into crores of 
rupees, meant for the Integrated Child 
Development Scheme for children and pregnant 
women living below the poverty line in Bihar; 

(b) if so, whether Government have inquired 
into the matter to know the factual position; 

(c) if so, the details thereof; and 

(d) what is the reaction of Government with 
regard thereto? 

THE MINISTER OF HUMAN RESOURCE 


